CENTRAL ADMINISTRATIVE TRIBUN&L:JABALPUR BENCH, JaBarpur

Contempt Petition (Civil JNo,12/2000

D,.S ® Warkade ']
S.P.M,Shahpura (Niwas),
District Mandla, = Applicant

VErsgg

Union of India,

Secret ary,

Ministry of CDmmunication,

Department of Posts,

through the Director of Postal Services,
Raipur Region.Raipur. = Respondent no,1
Shri R.K.Shrivastava.

Senior Superinteadent of Post

Offices.Balaghat Division,

Balaghat (M.P, ) = Respondent no,2
Counsel s
rl D.S.Prasad for the applicant
Corams
Hon"ble Mr,Justice RN.Ray =~ vice Chairman
Hon'ble Mr.H,0,Gupta = Member (a)
ORDER

(Passed on this the 16 th day of Marcy, 200q)

This Contempt Petition (civil) has been fjijeq by
the applicant for flouting the order of thisg Court passed
on 30,12,1999 ip 0.A,838 of 1999, It has beeﬁ submitted by
the applicant that on 242,2000 ga freéh charge gheet under

Rule 16 of the C.C.S.(C.C.A.) Rules, 1955 (Annexure-A-z(a)
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and A-3), The applicant submitg that the charges leveljeg

(H.O.Gupta) (R.N.Ra
Member (A) Vice Chairman



